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Limited storage capacity of CCTYV installed by Delhi Police

1619. D. RAJA
SHRIR.C. SINGH :

Will the Minister of HOME AFFAIRS be pleased to state :

{a)  whether it is a fact that Delhi Police have installed over 1000 CCTVs to
gather information and fight crime in better way, particularly in the background of

terrorist activities,
{(b) i so, the details thereof;

(c)  whether it is also a fact that the recordings in the CCTVs cannot be stored
beyond 7 to 10 days hampering seriously various investigations;

{d) i so, the details thereof;
(&)  whether Government 1s actively considering to remove this lacunae; and
(f)  if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPALLY RAMACHANDRAN) : (a) and (b) Yes, Sir, Delhi Police have

installed 1528 cameras at 52 locations including market places/border check posts in
Delhi.

{c)to (I} No, Sir, it is not correct. As per requirement of Delhi Police, the data
storage in the system has been kept for 7 days in Phase 1 of installation of CCTV
surveillance system in Delhi. There is a provision in the system to upgrade the data
storage of recordings up to 30 days or more as per the requirement and the minimum
storage facility for recording in Phase II of installation of CCTV surveillance system
has been increased from 7 days to 15 days.

Downsizing allocation under MPF

1620. SHRIK.E. ISMAIL :
SHRIM.P. ACHUTHAN :

Will the Minister of HOME AFFATRS be pleased to state:

{a)  whether the modernization of police forces scheme has been implemented

satisfactorily by various States;
(b)  if so, the State-wise details thereof;,

{c)  whether the annual allocation for the scheme has been downsized nearly
by half since the year 2005-06;



94 Written Answers to [RATYA SABHA] Unstarred Questions

{(d)  whether the State Government of Kerala has asked for increase in the

allocation to continue the modernization scheme properly; and
(&) 1l so, the details thereof and Government’s reaction thereto?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPALLY RAMACHANDRAN) : (a)and (b) Yes, Sir. A statement indicating
release of Central funds to State Governments and its utilization status, State-wise
from 2000-01 to 2009-10 is given in Statement (See below). Out of a total Central
funds of Rs. 10,086.83 crore released during the period 2000-01 to 2009-10 to States
under the Scheme for Modernisation of State Police Forces, the State Governments
have utilized Rs.9,829.20 crore.

(c)  No, Sir. The total Central funds released to States based on the budgetary
provision made available by the Ministry of Finance during the period 2005-06 to
2010-11 1s as given below :-

Year Amount released (Rs. in crore)
2005-06 1025.00
2006-07 1065.22
2007-08 1248.70
2008-09 1157.64
2009-10 1230.00
2010-11 1224.63

{d) to (e) The Central assistance to States, under the Scheme is determined
keeping in view, inter-alia, demands and security scenario in the States, utilization
of funds by the concerned State and overall availability of funds under the Scheme
as per the allocations received from the Ministry of Finance. The State Government
of Kerala had submitted to Ministry of Home Affairs Annual Action Plan for 2011-
12 and had sought a total Central assistance of Rs.71.51 crore under Modernization
of State Police Forces Scheme (MPF Scheme) against which Central allocation of
Rs.26.82 crore was made based on available funds. Out of the Central allocation of
Rs.26.82 crore, Rs. 26.73 crore has been released to the Government of Kerala in
2011-12 under the MPF Scheme.



Statement

Scheme for Modernization of State Police Forces - Central Funds Released/dllocated and Utilization for the Period 2000-01 to 2009-10
{Rs. in crore) (as on 20-03-2012)

Name of State 2000-01 2001-02 2002-03 2003-04 2004-05

Funds Amount Unsgpent Funds Amount Ungpent Funds Amount Ungpent Funds Amount Unspent Funds Amount Unsgpent

released gspent amount released spent amount released spent amount released spent amount released spent amount
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16
AP 72.02 72.02 000 7720 7720 0.00 8132 81.32 0.00 6946 69.46 0.00 7993 7993 0.00
Arunachal 1.15 1.15 0.00 4.45 4.45 0.00 5.20 5.20 0.00 7.24 7.24 0.00 9.13 9.13 0.00
Assam 36.58 36.58 0.00 3839 3859 0.00 1650 16.35 0.15 36352 36.52 0.00 4137 4137 0.00
Bihar 57.59 57.59 0.00 54.00 54.00 0.00 11.50 11.50 0.00 0.43 0.43 0.00 4525 4525 0.00
Chhattisgarh 20.57 20.57 0.00 2197 2197 0.00 1670 16.70 000 1747 1747 0.00 3272 3272 0.00
Goa 2.02 2.02 0.00 2.00 2.00 0.00 2.00 2.00 0.00 1.40 1.40 0.00 0.28 0.28 0.00
Gujarat 59.76 59.76 0.00 50.00 5000 0.00 5000 50.00 000 4221 4221 0.00 3954 3954 0.00
Haryana 2833 28.33 000 2446 2446 0.00 22,10 22.10 0.00 20.00 20.00 000 2213 2213 0.00
HP 1.34 1.34 0.00 6.38 6.38 0.00 6.20 6.20 0.00 0.69 0.69 0.00 2.57 2.57 0.00
T&K 30.83 30.83 0.00 28350 2850 0.00 2850 28.50 0.00 2500 25.00 0.00 11089 110.89 0.00
Tharkhand 40.14 40.14 0.00 2893 2893 0.00 1273 1273 0.00 8.50 8.50 0.00 2233 2233 0.00
Kararnataka 82.85 82.85 0.00 7690  76.90 0.00 7500 75.00 000 6931 6931 0.00 5887 5887 0.00
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1 2 3 4 5 6 7 3 9 10 11 12 13 14 15 16

Kerala 2928 29.28 000 3116 3l.16 0.00 2513 2513 0.00 2200 22.00 000 26,55 26.535 0.00
MP 54.49 54.49 0.00  53.00 53.00 000 5133 5133 0.00 4824  48.24 0.00 42.27 4227 0.00
Maharashtra 83.10 83.10 0.00 9210 9210 000 6794 6794 000 62.84 62.60 0.18 7100 71.00 0.00
Manipur 4.10 4.10 0.00 4.95 4.95 0.00 0.73 0.73 0.00 11.50 11.50 0.00 15.24 15.24 0.00
Meghalaya 1.54 1.54 0.00 5.19 5.19 0.00 0.55 0.55 0.00 5.29 5.18 0.11 7.58 7.58 0.00
Mizoram 4.95 495 0.00 5.50 5.50 0.00 5.50 5.50 0.00 8.47 3.47 0.00 7.45 7.45 0.00
Nagaland 2.84 2.84 0.00 13406 13.46 0.00 995 9.95 0.00 21.00 21.00 0.00 13.09 13.09 0.00
Orissa 30.57 30.57 0.00 3050 30.50 000 1676 16.76 000 2191 2191 000 2776 2776 0.00
Punjab 35.76 3576 0.00 3210 3210 0.00 32.10 32.10 0.00 19.34 19.34 000 2179 2179 0.00
Rajasthan 45.53 45.53 0.00 6110 6l1.10 000 1e6.17 16.17 000 4310 43.10 000 4267 42.67 0.00
Sikkim 1.83 1.83 0.00 2.87 2.87 0.00 0.09 0.09 0.00 0.94 0.94 0.00 5.90 5.90 0.00
Tamil Nadu 76.50 76.50 000 6810 6810 0.00 68.10 68.10 000 5498 5498 000 5678 56.78 0.00
Tripura 6.39 6.39 0.00 5.60 5.60 0.00 5.60 5.60 0.00 12.83 12.83 0.00 11.17 11.17 0.00
Uttar Pradesh 123.97 12397 0.00 116.05 116.05 000 6039 6039 000 6502 6502 0.00 108.55 108.55 0.00
Uttarakhand 5.50 5.50 0.00 3.44 3.44 0.00 6.58 6.58 0.00 7.41 7.41 0.00 7.99 7.99 0.00
West Bengal 60.47 60.47 0.00 5650  56.50 0.00 0.33 0.33 0.00 2.17 2.17 0.00 2920 29.20 0.00
ToraL 1000.00  1000.00 0.00 1000.00 1000.00 0.00 0695.00 69485 0.15 70527 704.98 029 960.00 960.00 0.00
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Scheme for Modernization of State Police Forces - Central Funds Released / Allocated and Ultilization for the Period 2005-06 to 2009-10
(Rs. in crove) (as on 20-03-2012)

Name of State 2005-06 2006-07 2007-08 2008-09 2009-10

Funds Amount Unspent Funds Amount Unspent Funds Amount Unspent Funds Amount Unspent Funds Amount Unspent

0] SAPMSUL UBTILLY

released spent amount released spent amount released spent amount released spent amount released spent amount
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16
Andhra Pradesh 101.41 101.41 000 8812 8812 0.00 8734 8734 000 8383 7453 930 11554 5694 58.60
Arunachal 7.00 7.00 0.00 11.53 11.53 0.00 1070 1070 000 1472 1472 000 1150 11.30 0.20
Assam 56.68 56.68 0.00 5218 52.18 0.00 87.82 8430 352 6811 5972 839 6079 4993 1086
Bihar 39.87 39.87 000 5162 51.62 0.00 1624 16.24 0.00 41.57 4A1.57 0.00 5934 4134 18.00
Chhattisgarh 40.74 40.74 0.00 5706 57.06 000 41.72 4036 136 2654 2481 173 17.04 17.04 0.00
Goa 1.06 1.06 0.00 1.00 1.00 0.00] 2.00 2.00 0.00 4.00 351 0.49 7.08; 1.06 6.02
Gujarat 39.85 39.85 000 4552 4552 0.00 5190 51.90 0.00 48.02 4675 127 52118 4374 8.44
Haryana 14.65 14.95 000 1969 19.69 0.00 3575 3575 000 2751 2751 0.00 46.63 46.63 0.00
HP 6.78 6.78 0.00 392 391 001 1027 1027 0.00 9.99 9.93 0.06 7.10 7.10 0.00
T&K 109.22 109.22 0.00 8813 88.13 0.00 11534 11494 040 109.65 109.65 0.00 111.18 111.18 0.00
Jharkhand 40.74 40.74 0.00 47.00 47.00 0.00 5095 5095 000 6985 66.00 385 3349 2830 519
Karnataka 65.85 65.85 0.00 6415 6415 000 7813 7812 001 6961 69061 0.00 6396 60.10 3.86

[z10Z “IVIN 8T)

SUOLISONG) Paidv]SUf)

Lo



1 2 3 4 5 6 7 3 9 10 11 12 13 14 15 16

Kerala 18.54 18.84 000 2453 2453 0.00 40.01 40.01 000 2290 2290 0.00 3254 32.54 0.00
MP 31.65 31.65 0.00 4324 4324 0.00 57.68 57.68 0.00 4037 4037 000 5487 47.28 7.59
Maharashtra 88.78 88.78 0.00 10510 102.17 293 7887 7471 416 7586  72.08 378 7248  70.48 2.00
Manipur 16.97 16.97 0.00 14.09 14.09 0.00 3207 3197 0.10 3923 33.63 560 2744 2708 0.36
Meghalaya 6.57 6.57 0.00 8.59 8.59 000 1544 15.09 0.35 10.81 10.81 0.00 9.73 8.50 1.14
Mizoram 6.00 6.00 0.00 10.48 10.48 0.00 11.00 11.00 0.00 12.69 12.13 0.56 11.48 11.28 0.20
Nagaland 17.52 17.52 000 2268 2268 0.00 3072 3072 000 3842 3842 000 3150 31.50 0.00
Orissa 35.08 35.08 0.00 3800 3800 0.00 4580 4580 000 4254  42.54 0.00 5187 5184 0.03
Punjab 20.31 20.31 0.00 15.00 15.00 0.00 3494 3494 000 2156 21.56 0.00 3350 3245 1.05
Rajas than 34.81 34.81 0.00 4047  40.47 000 4960 4927 033 4910 47.77 133 5118  44.00 7.18
Siklkim 2.43 2.43 0.00 3.46 3.46 0.00 4.42 4.42 0.00 6.12 578 0.34 4.72 4.12 0.60
Tamil Nadu 65.51 65.51 000 6165 06165 000 7574 7574 0.00 5010  50.10 0.00 60.67 4544 1523
Tripura 11.83 11.83 0.00 11.34 11.34 0.00 1447 1447 000 2066  20.606 0.00 2292 7.00 1592
Uttar Pradesh 98.12 98.12 0.00 9428 9310 1.18 11544 115.44 0.00 10231 91.43 1088 12517 9293 32.24
Uttarakhand 16.76 16.76 0.00 5.28 5.28 0.00 9.89 9.89 0.00 19.39 19.39 0.00 529 5.29 .0.00
West Bengal 29.67 29.67 000 3711 36.86 025 4445 4445 000 3218 3193 025 4881 48.76 0.05
Totar 1025.00 1025.00 0.00 1065.22 1060.85 4.37 1248.70 1238.47 10.23 1157.64 1109.81 47.83 1230.00 1035.24 194.76
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